
THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI DIVISION - Ii,
IVIUMBAI

c.P. (rB)- 18 I e (MB I 2017)

CORAM : SHRI BHASKARA PANTULA MOHAN, MEMBER (J)
SHRI V. NALLASENAPATHY, MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
CON4PANY LAW TRIBUNAL ON 07.05.2018

NAlvlE oF THE PARTIES: Om Sai Shipping & Logistics

v/s,

Doshin Veolia Water Solution Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I&B CODE 2016

Order

20. c.P. (rB)- 1B 19(MB l20t7)

At request, list this matter on 16.05.2018.

V. NALLASENA THY BHASKARA PANTULA MOHAN
lYember (J udicia l)Member (Tech nica l)

SJ I- sd.l-


